189 Written Answers
Yxplosion of u Bomb fn Gorakhpur Fertl
mier Vilchiny
382. SHRI SUKHDEO PRASAD

VERMA: Will the Minister of PETRO-
LEUM AND CHEMICALS be plessed to
state:

(a) whether a bomb exploded in Gorakh-
pur Fertilizer Factory on the 23rd septem-
ber, 1972;

(b) whether enguiry has beem made in
this regard; and

{c) if so, the result of the enquiry and
the action taken by Government thereon?

THE MINISTER OF LAW AND JUS-
TICE AND PETROLEUM AND CHEMI-
CALS (SHRI H. R. GOKHALE): (a) tv
(c). An gxplosion occured in the Gorakh
pur Fertilizer Factory on the 22nd Sep-
tember, 1972. The accident was investiga-
ted departmentally. The project authori-
ties also lodged a complaint with the Jocal
police for suspected sabotage by the strik-
ers. The Inspectorate of Explosives Agra
and the State C.L.D. have also investigat-
ed into the matter and their reports are
being awaited by the Corporation.

Raid on rhe 522-Uj Pas-
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383. SHRI SUKHDEO PRASAD
VERMA: Wit the Mlofiter of RAH-
WAYS be plessed to stare:

(a) whether dacoits rmded the 522 Up
Manikpiir-Thans badtengir teifh  bétwslh,
Kburhand amd Dingwal dtatiois on the
night of the 17th September, 1972; and

(6} if 86, he action, ff wny, taken by
the Rdflway Protecfion Forte amd the re-

sults thereof?
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Necessary ligison and coordination was
miinthibed by tHe Raflway Protection
Force with the ‘Goveriiment Railway
Bolice. As a result of fHe sime the follov~
g action has been taken:

(i) Both the night passenger trains
on this section are being escorted by
two armed guards and plainclothes men
are deputed to keep strist vigil on rail-
way criminals.

(it} Diistrict PoTice hias been alerfed fo
patrol way-side railway stations during
fiight at the time of arrival of trains.

(tii) Strength of Gévernment Railway
Police at Banda has been augmented
temporarily.

(iv) Government Railway Police, Banda
has registered the case under section
392]394 I.P.C. and have arrested four
criminals so far, Investigations continue.

Recrultment of Class 1 Officers for Chitta-
fanjim Loco Wols eic., from Zonsl Raf-
way and Rallway Board

384. DR. RANEN SEN: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether recruitment of Officers in
Clads I in Chittaranjan Loco Works, Die-
sel Loco Works Integral Coach Factory
and the Indian Railways Conference Asso-
ciation, all under his Ministry, is made
from the Zonal Railways and the Rail-
way Board and the deserving Class 1l offf-
cers of the above mentioned units are not
promoted to the Class I posts; and

(5) o 46, the réussns iherefob?

THE MINISTER OF RAILWAYS
(SHRI T. A. PAI): (a) and (b). Direct
recruitmgnt to Clags I Services is made
through Uhion Publlc Service Commission
B8 4l Ranwiy basis and no sépardte rec-
ruitment is made to Chittardwfan Léco-
motive Works, Diesel Locomotive works
& Risitat OOlE Filtord. Clals 1 Posts
it Chittaratjen Locomotive Works, Diesel
Locomotive Works and Integmal Coach
Pactory are filled by posting suitable offi-
cers from different zonal.





